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this is the fact and I will look into
it,
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Shrimati Renuka Ray: Is the Gov-
ernment aware that the enforcement
of the Gold Control Order, in its
present form, in rural areas is one
of the reasons why hoarding in food-
graing continuc; as there is no stable
media available to them for savings
when there is so much inflation of our
currency?

Shri T. T. Krishnamacharl: There
are several causes for the hoarding of
the foodgrains. This may be a con-
tributory cause, but I do not think
it is the main cause.
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Rise in Prices
+

Shri 8. M. Banerjee:
Shri M. L. Jadbav:
. Shr} Jedhe:

Will the Minister of Planning be
pleased to state:

(a) whether his attention has been
drawn to the statement of the Deputy
Chairman, Planning Commission, as
reported in the ‘Statesman’ dated the
12th July, 1865 that “Prices will re-
main high for ten years”; and

(b) if o,
thereto?

The Minister of Planning (Shri
B. R. Bhagat): (a) The Deputy
Chairman, Planning Commission, cau-
tioned the Seventh All India Con-
vention of Foodgram Dealers in New
Delhi on July 12, 1965, that a tremen-
dous development effort would be
needed in the next ten years to break
through the poverty barrier; that, in
this period of intense effort, the pre-
sent pressure on prices might persist;
and that thercfore, the trading com-
munity will have to fall in line with
Government policies for checking
inflationary price increases.

(b) Government's policy is and will
continue to be one of containing undue
pressures on prices through avoidance
of inflationary financing snd such
administrative mecasures ag may from
time to time be necessary.

Bhri 8. M. Banerjee: Apart from
discouraging or completely s'opping
deficit financing as assured by the hon
Prime Minister and the Finance
Minister in this House, T would like
to know what other measures, apart
from the administrative control, they
propose to take to check this

Shri B. R. Bhagat: The most impor-
tant measure is the increase In the
supply of foodgrains. But during, the
shortage. the control of the monetary
supply for foodgrains, flscal controls
and certain other measures that have
been announced by the Food and
Agricultyre Minister including ration-

“798.

Government's reaction
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ing in big industrial areas, are a
number of measures in this direction.

Bhri 8. M. Banerjee: I would like
to know whether as a precationary
or a preventive measures the Govrn-
ment intends to ban speculation in
foodgrains completely.

Shri B. R. Bhagat: All the where-
withal of speculation is being choked.
What will merely the banks do?

Shri Jedhe: 1Is it a fact that the
statement of the Deputy Chairman,
Planning Commission, itself has
helped the mercantile community to
raise the prices?

Shri B. R. Bhagat: No, Sir,

Shri A. P. Sharma: In spite of
the pronouncements and assurances
given by the Government to the coun-
try and the people, the prices of
foodgrain and essential commodities,
in particular, are rising. Therefore,
1 want to know what concrete mea-
sures or drastic measures Govern-
men! propose to take so that, if the
prices cannot be brought down, at
least they should be stabilised whe-
ever they are today.

Shri B. R. Bhagat: The measures
have already been made known to
the House. 1 do not know what more
the hon. Member wants.

Shri A. P. Sharma: Let the hon
Minister say one or two.

Mr. Speaker:
that.

Shri D, C. Sharma:
by making a hasty, sweeping and
unpremeditateq statement like this,
shakes the confidence of thepeople in
the control of prices, will the Finance
Minister or the Chairman of the Plan-
ning Commission come forward and
say that he will not, in future, make
such statements which, instead of
tmproving the situation in the coun-
try vis-a-vis prices bring about dete-
rioration?

Shri B. R. Bhagat: 1 have already
explained what he had said and I do

He has already done

If a gentleman,
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not think that the statement was hasty
or unpremeditated or sweeping.

Shri Indrajit Gupta: During the
last few weeks during which Indo-
Pakistan hos'ilities were going on, as
the hon. Minister is aware, prices
of practically all essential commodi-
ties and consumer goods here in
Delhi, for example, were raised quite
unconscionably by the traders and
shopkeepers. What steps, if any, were
taken by the Government, apart from
making appeals to them, to see that
this was not done and why did they
fail so miserably?

Shri B. R. Bhagat: In the first few
davs due to stonpage of supplies,
there might have been some rise, but
later on this has not persisted.

Shri Hem Barua: May I draw the
attention of the hon. Minister to a
newspaper report this morning that
prices in Delhi have proved very
erratic and that prices have differed
from shop to shop within the same
locality. and ask the Government as
to what steps they have taken to
arrest this rise in prices during the
days of hostilities with Pakistan?

Shri Harl Vishnu Kamath: Use De-
fence of India Rules

Mr. Bpeaker: If they are erratic,
they will also fall.

Shri Hem Barua: They have been
erratic on the high side and during
these days, the prices have differed
from shop to shop even in the same
locality.

Mr. Speaker: If there is a tendency
only on one gide, how can it be called
‘erratic'? I do not know much
English.

Shri Hem Barua: I can take out the
word ‘erratic’, Sir.

Mr. Speaker: The hon. Minister
might answer whether there had been
a rise in prices.

The Minister of Finance (Shri T. T.
Krishnamacharl): It is undoubtedly
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true that prices of certain commodi-
ties rose, but it is gratifying to note
that prices in respect of one or two
basic commodities have come down.
The price rise is undoubtedly uncon-
scionable and is certainly without
justification. As the hon. Member,
Shri Hem Barua, really put it it is
rather a question of prices being
erratic from shop to shop. What
could the Government do in such
cases? It is here tha! the private
enterprise is operating. The remedy
for it is only to take drastic measures
for which we may not be ready.
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Shri Prabhat Kar: May 1 know
whether in spite of the credit squeeze
policy of the Reserve Bank, the per-
centage of the advances to the deposits
in most of the banks has been abnor-
mally high, in fact, as high as 75 to
80 per cent, and if so, what steps
Government are taking to stop this
high ratio of advances, which is one
of the main causes for these high
prices?

8hri T. T. Krishnamachari: Gov-
ernment put a check on further
advances during the lean season. It
was our intention to bring down the
advance from Rs. 2,144 crores, which
is the peak figure in the busy season,
by Rs. 200 crores. Hon. Members
here are aware of the number of ram-
plaints that we have received against
this question of check on advances,
and the cry that business is suffering.
In spite of the fact that we wanted
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to bring it down by Rs. 200 crores,
we could not bring it down by Rs. 200
crores, and we could lower it only
to Rs. 2,028 crores. It was at that
stage that Government had withdrawn
the restrictions imposed on the banks,
on the 26th June, because of the com-
plaint that people who needed money
for industry and trade were not get-
ting it.

Shrl Prabhat Kar: There is just
one point on which I want to have
some clarification from the hon.
Minister. The complaint was because
arbitrarily a parlicular date was
fixed, namely 26th June. There was
not any inquiry as a result of which
the advances were sought to be
brought down. The complaint was
because on a particular date in June,
the advances were sought to be
brought down. That was the recason
why there were so many complaints.
Was that not the fact?

Shri T. T. Krishnamachari: In fact,
I am slightly at a disadvantage in
regard to this question of the hon.
Member, because he knows more
about it than I do. But the real fact
is that a particular type of restric-
tion was removed. Other types of
restrictions still remain. The banks
are not in a position to get redis-
counting facilities from the Reserve
Bank, unless their ratio is limited to
about 28 per cent.

Shri Shashi Ranjan: Just a little
while ago, the hon. Minister gaid that
effective check on prices could not be
there unless and until consumer co-
operative stores were given encourage-
ment and they were found In places
where they were not found so far.
May 1 know whether Government are
aware that the co-operative banks
were assured by the State Govern-
ment a certain percentage of the
advances, but the Reserve Bank had
turned down that proposal with the
result that the co-operative banks
were not in a position to give ade-
quate help to the consumer co-opera-
tive stores, and the stores, wherever
they were, remained completely idle
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and were not functioning? May I
know how the hon. Minister is going
to link this observation of his with

ihe restriction imposed by the Reserve
Bank?

Sihri T. T. Krishnamachari: Wher-
cver the apex banks work well, they
arc afforded facilities by the Reserve
Bank for various purposes including
provision of credit for consumer co-
operative societies. I am afraid that
the experience of the hon. Member
is rather unfortunate. This is one of
these cases where we are thinking of
setting up another institution which
will take over the responsibility of
the present organisation, and we are
thinking of bringing forward a Bill
before the House to enable Govern-
ment to ask the Reserve Bank to
have institutions of this nature in five
States so that the co-operative credit
movement can thrive.

Shri Shashi Ranjan: My point was
this. My point was not about co-
operative banks but about co-opera-
tive consumer stores. If he thinks
that the co-operative banks are not
in a position to advance credit to
consumer co-operative stores, may I
know what arrangement he is going
to make to advance credit to con-
sumer co-operative stores so that they
may function well and keep an effec-
tive check on the price-line?

Shri T. T. Krishnamachari: A
gencralisation does not lead us any-
where. If the hon. Member will give
me definite particulars, I shall make
enquiries.

Sh-i Buta Singh: May I know what
special steps Government propose to
take to force the prices to come down
at least to the Jevel of 5th August,
the date on which they had risen
after the war started between India
and Pakistan?

Shri T. T. Krishnamachari: The
weapons in Government's armoury
are limited. Largely, it is the ques-
tion of credit control only with which
my Ministry is concerned, and that
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is being used. Anything else that is
needed or any other weapon that will
have to be forged will have to be in
the direction of taking over a larger
control of the wholesaling or retail-
ing as the case may be.

Bhri Ranga: Why not stop inflation?

Shri Priya Gupta: It was categori-
cally confirmed in this House that
Government had failed to check the
rise in prices and that could not be
done for so many years. May I know
whether the Ministry of Finance has
considered the question of linking the
increase in the dearness allowance
with the pay so as to neutralise the
rise in prices, and of supplying sub-
sidised rations through the co-opera-
tive stores as per the assurance of
the Labour Minister? May I know
what the thinking of the hon. Minis-
ter is in regard to this matter?

Shri T. T. Krishnamachari: 1 do
not quite catch the import of the
question. There seem to be so many
issues raised.

Shri Priya Gupta: The assertion
has been that dearness allowance is
to cope with the rise in prices. Since
Government have said that it will not
be possible to check the rise in prices,
what arrangements do Government
feel should be made to devise a for-
mula for linking dearness allowance
with the real wages?

Mr. Speaker:
thing altogether.
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That is a different
Next question.
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Bacterial Imfections

*800. Shri Raghunath Singh: Wil
the Minister of Health be pleased to
wlate:

(a) whether a description of five
types of wild ducks which transmit
persistent bacteria] infections in Sibe-
ria and India has been forwarded by
the Soviet Union to the Scientists in
Bombay;

(b) whether a research on the ducks’
role as transmitters of infection was
conducted jointly by Omsk and Bom-
bay scientists under a World Health
Organisation programme; and

(¢) if so, the findings thereof?

The Minister of Health (Dr. Sushila
Nayar): (a) to (c). A statement is
laid on the Table of the House.

STATEMENT

It has been reported by the Bombay
Natural History Society that five
species of migratory birds between
West Siberia and India have been
found to be positive to antigens of
some viruses. The birds concerned
are three species of Wagtails (Meta-
cilla flava, M. citereola, and M. alba),
the migratory sparrow (Passer comes-
ticus parkini) and the Common Teal
(Anas crecca). Helped by a grant
from the World Health Organisation,
the Society has been engaged in an
investigation of bird migration in
India and on the possible role of
migrating birds in the transport and
dissemination of certaln arthropod-
borne viruses between their foci in
Siberia and India. It conducts fleld
camps in various localities In autumn
and spring where winter-visiting
birds, chiefly from USSR, are netted
and marked with identifica‘ion rings
for study of their migratory move-
ments. Ticks are collected from these
birds for identification and for deter-
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mining if they are locally acquired
species or picked up in other lands
during the bird's halts en route, Tim
Society has also been collected blood
samples from these migratory birds
for serological studies by the Omsk
Institute of Diseases with Natural
Foci. A comparative investigation M
carried out by the Omsk Institute algd
on blood collected from a number of
gelected species common to bo'h
countries, on thelr breeding ground
in Siberia in summer as well as ™
their Indian winter quarters. The
first report on blood samples collected
in India has recently been reccived
by the Society and is being studied
by them.
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